This is a digitally signed order.

IN THE HIGH COURT OF DELHI AT NEW DELHI
CS(COMM) 758/2017
M/SH & B STORESLTD
..... Plaintiff
Through ~ Ms. Meenakshi Singh, Advocate.

Versus

M/SSUNCITY PROJECTS(PVT) LTD

..... Defendant
Through  Ms. Kanika Agnihotri, Advocate.
CORAM:
ANIL KUMAR (DHJS), JOINT REGISTRAR (JUDICIAL)
ORDER
% 07.05.2018

A N0.2565/2017
At request, put up for arguments on the captioned 1A on

18.05.2018

ANIL KUMAR (DHJS)
JOINT REGISTRAR (JUDICIAL)
MAY 07, 2018/ab

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
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